
PHALOUNA 22, 1901 (SAltA) 

Bilil of AadIwa Pradelb peadl .. with 
Go" ....... t 

. 2687: SURr C. SAMBU: WiU tbe 
Minister of HOldE AFfAIRS be pleased to 
stalc : 

Ca) the hamel of Bills sent by State 
Oovemmcot of Andbra Pradesb pendiD8 with 
tho Unjon Government for approval; aDd 

(b) tbe reasons for deJay in cicarjDI tbe 
Bills and by what time these are likely to be 
cleared 7 

THE MINISTER Of} STATE IN 
THE MINistRY OF PERSONNELt 

PUBLIC GRIEVANCES AND PENSIONS 
AND MIN)STER OF STATE IN THE 
MINISTRY Of HOME AfFAIRS (SHRI 
P. CHIDAMBARAM): (8) Tbe (ollowing 
Bills have been received from the' Covern­
meot of Andbra Pradesh for consideration 
and assent of the President : 

(l) The Andhra Pradesh Shops and 
Establishments Bsll, 1986. 

(2) The Alldhra Pradesh Labour Wel­
fare Fund Bill, J 986. 

(3) Tho Andhra Pradesh Agricultural 
Indebtedness (Relief) BIll. 1987. 

(4) The Andhra Pradesh Apartments 
(Promotion of ConstructiOD and 
Ownership) Bill, 1987. 

(5) Tile Aodhra Pradesh Exhibition of 
Films on Television Screen through 
)/ideo Cassette Recorders (Regula­
tion) Bill. 1987. 

(6) The Municipal Corporation Acts 
(Amendment) BiU, 1987. 

(b) Rcgardiol the fin,t two Bills 
mentioned above, certain sQlgcstions have 
been liven (0 the Government of Andbra 
Pj,ldesb; further a~tion in respect of these 
Bills could be taken ooJy after views of the 
Stato Oovernment are received. 

Tho remainioa four Bills bave been 
received recently aad are enaalina tbe attco-. , 

tiOD of tbe Government of Jodia; it ia not 
possible to -indicate by what lime these Billa 
'tVould be approved • 

Ditponl of rreWom fialat.... peaiiob 
casel dart .. 1986 

2688. SHRI C. K. KUPPUSWAMY: 
Will tbe N ioistcr of HOME AFFAIR.S be 
pJeased to statc tbe Dumber of PeDsiQD .cases 
of freedom figbters and ex-INA personnel 
sep&rately disposed of in 1986 ? 

THE MINISTER OF STATE IN 
TilE MINISTRV OF HOME AFFAIRS 
(SHRI CHINTAMANI PANIGRAHI): Total 
number of freedom figbters pension cases 
dic;posed of during 191' 6 was around 95,000. 
Out of these about 5300 were coes of 
ex .. INA personntL 

Import of pulses 

26b9. SHRI VlJOY KUMAR YADAV : 
W,ll the Minister ()f COMMERCE be 
plea~ed to state: 

(a) since when have pulses been placed 
under Open General Licence (OGL): 

(b) the total volume and value of 
Imports of pulses 5lnCe tbe time pul~es bave 
been placed uDder OGL; 

(c) the main pulses imporkd under OGL 
and thei. quantities and value HParately; 
and 

(d) the countries from \\ blcb pul~e5 have 
been imported since their inclusion under 
00 Land j.-what quantities and wortb wbat 
value? 

THE Mlt-USTER OF COMMERCE 
(SHRJ P. SHIV SHANI{ER): (a) Pulses 
were placed under Opep General Licence 
(OG~) in the Import-Export Policy for 
1978-79 and they continue to be in oGL 
since then. 

(b) (0 (d). A stltemenl showiD8 import 
o} pulses, quantity, value aDd n~s of the 
rouotrics from where major imports have 
taken place durina the peliod 1'978·79 to 
t 9~4·85 is given below. Da'a is a'4itob~ 
onl, upto March. ~ 985. 
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